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[Mr. Deputy Chairman]
the basis of serial number. They are selected on the basis of subject, importance of

subject as understood by the hon. Chairman. So, my suggestion to you is this. Since
some Members from the back-benches stood up and supported you, I understand that
it is the feeling of many back-benchers. ...(Interruptions)... So, why cannot we have
ballot? ...(Interruptions)... We will have ballot. ...(Interruptions)...

SOME HON. MEMBERS: Yes, Sir. We can have ballot. ...(Interruptions)...
ot RS IR WX, Ab wWT H AL BT B L. (). ..

it STMHRY: 3T 98 W8T ...(AILH)... Hon. Chairman, I know, has been
repeatedly saying that we will select Zero Hour submission on the basis of ballot.

...(Interruptions)...
SHRI TAPAN KUMAR SEN (West Bengal): Sir, no ballot. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Then, you cannot have both. ...(Interruptions)...
On the one hand, you are complaining and, on the other, you don't want ballot!
...(Interruptions)... That is not a rationale thinking. ...(Interruptions)... How can you
have both? ...(Interruptions)... You are complaining and you do not want ballot!
...(Interruptions)... Anyhow, Neeraj Shekharji, I will report the matter to the hon.

Chairman. ...(Interruptions)... Now, Shri Anand Sharma. ...(Interruptions)...

SHRI NEERAJ SHEKHAR: Sir, what about supplementaries? ...(Interruptions)...
AR, eI FIea~ &b dN H RIT g3N? ... (FALH). .

DR. K. V. P. RAMACHANDRA RAO: Sir, what about my Calling Attention

notice? ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Mr. Ramachandra Rao, your matter is under my
consideration. I will come back to you. ...(Interruptions)... Now, Shri Anand Sharma.
...(Interruptions)... 1 will call you. ...(Interruptions)...Whatever Ramachandra Rao says

will not go on record. ...(Interruptions)...
DR. K. V. P RAMACHANDRA RAO: *
Functioning of Nehru Memorial Museum and Library

SHRI ANAND SHARMA (Himachal Pradesh): Sir, I am drawing the attention
of this august House to a very important matter.

Every country celebrates its heroes, its freedom fighters and those who have
made sacrifices. India too celebrates those who led the national movement, the front

ranking leaders and those who went to prison and gallows.

* Not recorded.
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One of the tallest leaders of India's Freedom Struggle, who spent his maximum
time in prison — close to 14 years in the British jails — was India's first Prime
Minister and global statesman, Pandit Jawharlal Nehru. When Pt. Nehru died in
1964, a decision was taken to establish the Nehru Memorial Museum and Library.
The purpose, the sole objective of the NMML was to promote the study of modern
Indian history. The core competence of all the constituent units of the Nehru Memorial
Museum and Library, this institution, including library, Centre for Contemporary Studies
and Museum, therefore, must maintain focus on India’s Freedom Struggle, and Pt.

Jawaharlal Nehru, his life and his contributions in building a modern nation State.

It would be a gross injustice to the legacy of the freedom fighters of the
Freedom Movement to introduce unwanted elements into the discourse of the Nehru
Memorial Museum and Library. In other countries, whether it is in America or it is
in the UK, all over the world, when a memorial is established, say, for Abraham
Lincoln, you don’t put today’s leaders and you don’t put another name plate there.
What is happening in the NMML is bringing in other leaders who were not a part
of India’s Freedom Movement. ...(Interruptions)... We know the antipathy of the
present Government towards the values and principles for which Nehru and Gandhi
stood for. This Government has every right to establish a museum for any of its
leaders. But, they cannot, they cannot, temper with the historic legacy of India’s
Freedom Movement. Only 20 per cent of the Nehru Memorial Museum and Library
is dedicated to Jawaharlal Nehru and the rest is entirely dedicated to the Indian

Freedom Movement. ...(Time-bell rings)...
MR. DEPUTY CHAIRMAN: Okay. ...(Interruptions)...
SHRI ANAND SHARMA: No, Sir, it’s not okay. ...(Interruptions)...
MR. DEPUTY CHAIRMAN: Your time is over. ...(Interruptions)...

SHRI ANAND SHARMA: Just ten seconds, Sir. The Present Government can
bring in or set up a memorial for Deen Dayal Upadhayayji. He was their party

President. But he was not a part of the Freedom Movement. ...(Interruptions)...
MR. DEPUTY CHAIRMAN: Now, Shri Prabhat Jha, not present. ...(Interruptions)...

SHRI ANAND SHARMA: Nor was he the Prime Minister or a Minister.

...(Interruptions)...

MR. DEPUTY CHAIRMAN: Okay. Your time is over. Shrimati Renuka
Chowdhury. ...(Interruptions)... Shrimati Renuka Chowdhury. ...(Interruptions)... Your

time is over. ...(Interruptions)... Shrimati Renuka Chowdhury. ...(Interruptions)...
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SHRI ANAND SHARMA: Sir, it is a serious matter. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Your time is over. ...(Interruptions)... Please sit
down. ...(Interruptions)...Shrimati Renuka Chowdhury. ...(Interruptions)...

THE LEADER OF THE OPPOSITION (SHRI GHULAM NABI AZAD): Sir,
the Minister concerned should reply here, in the Parliament. ...(Interruptions)... It is

not an issue of an individual. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Time is over. ...(Interruptions)... Shrimati Renuka
Chowdhury. ...(Interruptions)...

SHRI ANAND SHARMA: No time over, Sir. ...(Interruptions)... Deen Dayal
Upadhayay and Veer Savarkar ...(Interruptions)... Veer Savarkar was discharged, but

he was a ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Anand Sharmaji, your time is over. ...(Interruptions)...

Your time is over. ...(Interruptions)...
SHRI ANAND SHARMA: He was a co-accused. ...(Inferruptions)...

MR. DEPUTY CHAIRMAN: Your time is over. ...(Interruptions)... Renukaji,

you start. ...(Interruptions)...

Y Yoot v R (ST WRw): weiy, § Wi 31 39 vy 9§ 9)wg aRar g

SHRI TAPAN KUMAR SEN (West Bengal): Sir, I also associate myself with

what the hon. Member, Shri Anand Sharma, has said. ...(Interruptions)...

SHRI B. K. HARIPRASAD (Karnataka): Sir, I also associate myself with what
the hon. Member, Shri Anand Sharma, has said. ...(Interruptions)...

SHRIMATI RENUKA CHOWDHURY (Andhra Pradesh): How can I start, Sir?
...(Interruptions)... The House should be in order. ...(Interruptions)...

IS B AT & Iog WAl JAT WO B HATOm A IS G
(N &R @ Thdh): ABlGy, S A< Tl S 7 Sl 919 $el 8, d 39 4 B
Al 9 92 31 IoT gb &1 H PHad a1 Bl d1edl g (b A=< T St Bl 59 a1
B FHST 1 A12Y [ $H I & PRIS] AN 3R FOIRI ATYLUI - I & oIy Haft
<1 gl 98 At Fad 8w 9 M gRaIR T A TS 21 ... (@au)... safay 3w
& THH AR, 52 39 Yt 1Y ¥, T RN Bl e SikeT & dlel 3Rl 7 fora
&2 o, S9T@1 &9 WH SRl # Arx Shie &1 wears Bl 91 T B 91 7
Bl ...(gau)... 99 sirer & WY, O e fawm 7 8k 39 sfew &t ™
Iy fsuran g1 S fouran 8, 89 98 W 9argd SR S o e 7, S9N
Qo gAY 9 H BIs MR T8 Bl ...(AY™)... BRI S¥aT fodl ff T®E 9,
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AT Y WYY BT YA BT BT Te| | B, I ABIYRN| Bl, e AT oI 7Y
2, 39 1 WRER Ul Bl 9ol ¢ I ...(FAYH)...

it JuwHafc: s Yo dleR L (@auT). .
it YEAR AT TAhdt: R IR ATeReR BT afgat Mo Farat < of, ... (caem)...
it Syt ffRex wee, Jfeoul

# J&ER JEN THdl: ITHT 89 R PR 8, STb AT §H TAHKD o
.. (TALT)....

it SgquTafcr: S YU[BT AeR] Wil ... (@aE)... Nothing else will go on
record. ...(Interruptions)... Nothing else will go on record. ...(Interruptions)... Only
what Shrimati Renuka Chowdhury says will go on record. Nothing else will go on

record. ...(Interruptions)...
SHRI ANAND SHARMA: *
KUMARI SELJA (Haryana): *
MR. DEPUTY CHAIRMAN: It is not going on record. ...(Interruptions)...

SHRI GHULAM NABI AZAD: Sir, keeping in view the importance of the subject,
there should be a Half-an-Hour Discussion on this particular subject. ...(Interruptions)...

It is a very important subject. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Okay. You can give notice. There is no problem.
...(Interruptions)... Shrimati Renuka Chowdhury. ...(Interruptions)... Yes, yes. 1 agreed.
Shrimati Renuka Chowdhury.

Steep fall in chilli prices

SHRIMATI RENUKA CHOWDHURY (Andhra Pradesh): Sir, in our country,
the anatomy of a farmer's suicide is often associated with drought, flood, famine
and other such issues. The irony today is that, in Telangana State, our farmers are
dying because of plenty. The chilli farmer who had a bumper crop this year is,
unfortunately, unable to survive. They have abandoned harvesting because the cost of
picking the chillies is much more than the remuneration that they are getting. There
is a bizarre situation in the State of Telangana, which, actually, advised the farmers
as to what crops they should plant this time. They did not see to it that there would
be a requirement for storing the chillies after the crop. There is no adequate cold

storage facilities for the farmers. To compound the injury, today, truck operators have

* Not recorded.



